FORM B

. PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
HITKARI PACKAGING PRIVATE LIMITED

Sr.No. | PARTICULARS DETAILS
1. Name of corporate debtor HITKARI PACKAGING PRIVATE LIMITED
2. Date of incorporation of corporate debtor 12/10/1987
3. Authority under which corporate debtor is Registrar of Companies, Gujarat
incorporated / registered
4. Corporate Identity No. / Limited Liability U74950G]1987PTC010045
Identification No. of corporate debtor
5. | Address of the registered office and principal office 339-340 GIDC ESTATE WAGHODIA VADODARA GJ
(if any) ofcorporate debtor , 391760 IN
6. Date of closure of Insolvency Resolution Process 27/11/2022
7. Liquidation commencement date of corporate debtor | 10/01/2023 (Order uploaded on the website of
NCLT on 12.01.2023)
AFA Valid upto: 28-Nov-2023
8. Name and registration number of the insolvency MUKESH RAMJIBHAI DAYANI
professionalacting as liquidator Reg. No.: IBBI/IPA-002/1P-N01138/2021-
2022/13915
0, Address and e-mail of the liquidator, as 302, Laxmi Enclave-1, Opp. Gajera School,
registered with the Board Katargam, Surat -~ 395004
mukeshdayani.ip@gmail.com
10, | Address and e-mail to be used for 302, Laxmi Enclave-1, Opp. Gajera School,
correspondence with theliquidator Katargam, Surat - 395004
cirp.hitkari@gmail.com
11. | Lastdate for submission of claims 10/02/2023

Notice is hereby given that the National Company Law Tribunal Ahmedabad Bench has ordered the
commencement of liquidation of the HITKARI PACKAGING PRIVATE LIMITED on 10/01/2023 (Order
uploaded on the website of NCLT on 12/01/2023).

The stakeholders of HITKARI PACKAGING PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 10/02/2023, to the liquidator at the address mentioned against item No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall
be deemed to be submitted under section 38.

MUKESH RAMJIBHAI DAYANI

Liquidator of HITKARI PACKAGING P. LTD.

Reg. No.: IBBI/IPA-002/IP-N01138/2021-2022/13915
Date: 14.01.2023 Place: Surat
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i |
[ THE TANILNADU COOPERATIVE HILK PRODUCERS'FEDERATION LINTED CHENNAT METRO RAIL LIMITED DELHI JAL BOARD : GOVT. OF NCT OF DELFI
AAVIN ILLAM, 3-A, NANDANAM, CHENNAI-600 035. TELEPHONE : 044-23464500, A L METROS, Anna Salai, OFFICE OF THE ADDITIONAL CHIEF ENGNEER M-6
FAX :044-23464505, E-MAIL: AAVINDGMENG@YAHOO.CO.IN ey Nandanam, Chennai - 600 035 MU BLOCK PITAMPURA : NEW DELHI-110034
Ref. No:540/Pr0j.3/2023 NOTICE INVITING TENDER (e-Submission Only)  Dated: 13.01.2023 TENDER NOTICE
The TCMPF Ltd., invites TWO PART TENDERS by way of e-Submission through ePr 1t Portal from the File No. CMRL-OPN 03-SMS 04 & 05-2023 Dated 14-01-2023 PRESS NIT No. 53 (2022'23)
reputed Manufacturers / Suppliers / Contractors for following Equipment’s / Machinery / Civil Works and EOI for Metro ) t tend Estimated Date of release of Last date/time of
Dairies and Various DCMPU Ltd., under Union / Federation / DIDF Schemes Funds. €-procurement tender I:\lem Name of Work Cost tender in E- receipt of tender
S N h .y END Val Tender Document Availability :- 1.e-Tender No. CMRL-OPN 03-SMS 04-2023 (Package 1) o- (Rs.) |procurement solution|through e procurement
No. lame of the works / ltems alue F°r031-2"g;-; ltg ;g :02 2025 uplo 200 PH 2.e-Tender No. CMRL-OPN 04-SMS 05-2023 (Package 2) 1 |Restoration/repair of old/damaged deep 450 mm dia sewer Tender ID No.
19.V1.. VL. 4 : .
1 | Establishment of 10 LLPD ity Automatic Dai Rs.63,00,000/- 5 invi - " line by pantode method from J-Il Block JJ colony Main 3 Tender ID 28.01.2023
Proceseing and Sachet Packing Plant at Madnavaram | B 1012023 40l0 100 PH CMRL invites open e-tenders through e-procurement portal from reputed, Road to NGL-06E, intercepter chamber, Near K-Block JJ| 8891499 | 2023 DJB_234829 1|  Up to 3:00 PM
2 Refrigeragon Syst’\t-z;lmghand Equipment’s for 10 LLPD Rs.15,75,000/- o o ’ e%fe_”enced' f;panc(;qllytrfo?ndd ellrg:ble ip'\’:l)“?amsl’CWho futlill thg.gga“ﬂ(cl\?g%r; Colony Wazirpur (Wazirpur Ward) Wazirpur AC-17 on 13.01.2023
capacity Dairy at Madhavaram E-Submission End Date and Time:- criteria as mentioned in the tender through National Competitive Bidding - - -
— - . . . . . A Further details in this regard can be seen at https://govtprocurement.delhi.gov.in.
3 6000 Kg/Hr. Capacity Oil Fired Steam Boiler and Rs.3,50,000/- [ForS.No.1t013: https ]
Chimnegy with Acgeseories for 10 LLPD geligzrag?y ° 20.02.2023 ot 200 PM on single stage two enve_lope/Packet system, (technical & financial) with initial ISSUED BY P.R.O. (WATER) ,Sd/
Dairy at Madhavaram For 5. No.14 filter for the works as detailed below: Advt. No. J.S.V. 449 (2022-23) Ex. Engineer (T) M-6
¢ Eglllfgl:)-r{::%:?:iet;tg;ﬁgtéf &2&$Tag¥| Works for Rs-10,00,000/- 101022023 21100 PM “Station Manage_mem Services” “STOP CORONA : Wear Mask, Follow Physical Distancing. Maintain Hand Hygiene”
5 |Water Treatment Equipments for 10 LLPD capacity Rs.1,31,000/- ;zfgniﬁglﬁi: fspening Date and Time:- Plea1s;:,\ refer Wibs'tes |
airy at Madhavaram - No. : www.chennaimetrorail.org or = = T
6 |Transformer and DG Set and Accessories 10 LLPD Rs,5,00,000/- “'02'20233'_2'30 PM 2) htti S'//e rocure.gov in/e rocure/a HOME MOtllal oswal Home Flnance lelted
capacity Dairy at Madhavaram E?oi;:;;iﬂ 30PN p ep . -gov. P pp w LOANS Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,
7 |Establishment of 200 MTPD capacity Cattle Feed Rs.18,00,000 | : for further information. Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, Tel: (022) 47189999
) Ele:ntb?t:’uduru?l1 S — — The Technical Bids shal be opened trough DIPR/ 306 /TENDER/2023 Director/Systems and Operations Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com
Piant at Thiravarur’ apacly Mk Daly S-S5 BR 00 ?:,I::e.e.?mureme:lﬂ?:?lun above date at * Gangemen SLES S3HSND SoLEesmd sngmear yflig sfsdnn uamLiGumD” POSSESSION NOTICE (FOR IMMOVABLE PROPERTYI/IES)
9 |Establishment of 1.0 LLPD Capacity Milk Dairy Rs.16,42,000/- [above mentioned address. Whereas the undersigned being the Authorised Officer of the Motilal Oswal Home Finance Limited (Formally known
Plant at Namakkal o as Aspire Home Finance Corporation Ltd). under the Securitisation and Reconstruction of Financial Assets & in
10 Elstablishment of 1.0 LLPD Capacity Milk Dairy Rs.35,00,000/~ Thhe tegde;ers should Sgbm'tlthe" bids only compliance of Rule 8(1) of Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under
Plant at Acharapakkam _ Ehﬁug-llfntf;:;f;nez:/ i"]’ﬂ" sther details KOTAK MAHINDRA BANK LIMITED  www.kotak.com section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand notice/s on the date
11]Establishment of 1.0 MT capacity Cheese Plant at Ooty | Rs.18,14,0001_FoEe et e dmctt b Regd. Off.: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai-51. mentioned against each account calling upon the respective borrower/s to repay the amount as mentioned against
12| Establishment of 60 MT capacity Powder Plant at Padalur | Rs.1,21,36,000/}ionder documents can be downloaded at Corp. Off.: Kotak Infiniti, Bldg. No. 21, Infinity Park, Gen. AK Vaidya Marg, Malad (E), Mumbai-97. each account within 60 days from the date of notice(s)/date of receipt of the said notice/s.
13| Construction of 60 MT capacity Powder Plant at Padalur | Rs.28,63,000/- |the above website. Corrigendum / —— AUCTION NOTICE—— The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the
14| Expression of Interest for Appointment as Stockist for | Rs.1,00,000/~ |Addendum to this publication, if any would Thatthe below mentioned Borrower/s had availed qold loan facility against security of the qold oraments undersigned has taken possession of the property/ies described herein below in exercise powers conferred on him/her
Sale of Aavin Ice Cream each location _[appear only on the above said website. items, as specified below, The Borrowers default%d in due repa)s/lmgnt ofthe inst)ellllmentg & outstanding under Section 13(4) ofthe said Act read with Rule 8 of the said Rules on the dates mentioned against each account.
DIPR/ 319 /TENDER/2023 Deputy General Manager (Engg.), TCMPF Ltd., dues and as a result of which the Bank was constrained to issue notices calling upon the Borrower/s to The borrower/s in particular and the public in general is hereby cautioned not to deal with the propertyfies and any
“ Cangmean LS H5HEIND YOLECSTD sngmear yfis M5 usmLiCum” repay the outstanding amounts. However, the Borrower/s has failed to repay / clear his outstanding dues dealing with the property/ies will be subject to the charge of Motilal Oswal Home Finance Limited for the amount and
thereby compelling the Bank to auction the gold ornaments pledged in favour of the Bank. interest thereon as per loan agreement. The borrowers' attention is invited to provisions of Sub-section (8) of Section13
. Gross weigh oftheAct, in respect of time available, to redeem the secured assets.
APAC |A/C No.l Borrower Name |State| Location Branch (in ms’g s
FORM B J Sr.| LoanAgreement No. /Name of the | Demand Notice Date of Description of the
1644235 71190 | Barot Mihirkumar Guj.|Baroda Anand 17.36 No. /Co / date & Amount | possession Taken Property/ies mortgaged
PUBLIC ANNOUNCEMENT " ; - -
[Regulation 12 of the Insolvency and Bankruptcy 1822690 | 90867 | Gupta Abhishek Guj.|Baroda | Anand 93.50 1| LXSUR00215-160015798 | 08-07-2022 | 10-01-2023 | Flat No. 104, Lord Krishna Residency, Nehru
Board of India (Liquidation Process) Regulations, 2016] 2363642156897 Krupal S Prajapati Guj.| Baroda Anand 111.97 Manasukhbhai Chhaganbhai for Rs. Nagar, Opp Shiv Ganga, Nr Swapna Villa,
FOR THE ATTENTION OF THE STAKEHOLDERS OF 2350593 155390 Vahora Reshmaben Guj.| Baroda Anand 86.14 Umaraniya & S'hobhanalben 676356/- R.s.no.361,b|99k N0.348, Plot No'd'11'.12’13’127.'
HITKARI PACKAGING PRIVATE LIMITED Manasukhbhai Umaraniya 128 & 129 Paiki, Mauje-kamrej, Sub-dist. Kamrej,
PARTICULARS DETAILS 2181275 (135138| Kamlesh Kumar Gupta Guj.|Baroda Ankleshwar | 10.58 Dist. Surat-394150, Surat, Gujarat
1. INAME OF CORPORATE DEBTOR |HITKARI PACKAGING PRIVATE LIMITED 1709547 | 78370 Ukkadbha!Amthabha!Vasava GUJ_. Baroda Ankleshwar [ 50.38 2 | LXSUR00217-180061798 23-12-2020 | 10-01-2023 | Building No - B, Flat No - 207, 2nd Floor, Type - B,
7 [ Dato of ion of Cornorate Debior | 1271011987 2205740(138015| Ukkadbhai Amthabhai Vasava Guj.|Baroda  |Ankleshwar | 36.36 Santoshkumar Yagnarayan for Rs. Diya Residency, Block No - 139/a-1, S.no -
- | Vate of Incorporation of orporate Debtor - - - Dubey & Punam Santosh 1053787/- 133/26,27,28,29, Plot No - 139/2+3+4, Kadodara,
3.| Authority under which Corporate Debtor | Registrar of Companies, Gujarat 2216034 {139158| Ukkadbhai Amthabhai Vasava Guj.| Baroda Ankleshwar | 46.18 Dubey Palsana, Surat, Gujarat - 394327
is Incorporated/Registered 2267039145307 | Ukkadbhai Amthabhai Vasava Guj.| Baroda Ankleshwar | 32.84 : :
7 : I Limi Py . . . 3 LXADA00217-180055297 06-08-2022 | 10-01-2023 | Flat No/C-302, Block No 115, Radha Raman
I%gmrca:gﬁengtyoygo/mtgg:gdljggglrlty U74950GJ1987PTC010045 2310573|150575| Ukkadbhai Amthabhai Vasava Guj{Baroda _|Ankleshwar | 28.60 Nijamuddin Abbas Ali & for Rs. Residency, Shree Laxami Narayan Soc,
5. Address of the registered office & principal 339-340 GIDC Estate Waghodia Vadodara 2177635(134696( Anupa Dars.hanbhal T.hakkar : Gu!. Ahmedabad|Bapunagar | 126.44 Sayarabanu Nijamuddin Ali 538219/- Kadodara, Surat, Gujarat 394327
office (if any) of Corporate Debtor GJ 391760 IN 2298298 [149127| Maheshbhai DulabhaiKalshariya | Guj.| Ahmedabad| Bapunagar | 163.84 Sdi-
6. | Date of closure of Insolvency 27/11/2022 2301809 |149549| PareshbhaiDulabhai Kalasariya | Guj.| Ahmedabad|Bapunagar | 151.56 Place: Gujarat ) Authorized Officer
Resolution Process TR O e - s 1806829 | 89123 | Alpeshbhai Tulshibhai Dobariya Gu1 Rajkot Bhaktinagar | 132.46 Dated: 14.01.2023 (Motilal Oswal Home Finance Limited)
7. | Liquidation commencement date rder uploaded on the website - o - " " "
of Corporate Debior of NCLT on 12.01.2023) 2306089 (150021 Alpe?hbhalTuIshlbh.alDobarl.ya Gu!. Ra!kot Bhakt!nagar 89.18
8| Name & Registration Number of Insolvency | MUKESH RAMJIBHAI DAYANI 1742054 | 81948 KothlyaRekhaben.Hltest.\bhal Gu!. Ra!kot Bhakt!nagar 136.56
Professional acting as Liquidator Regn. No: IBBI/IPA-002/IP-N01138/2021-2022/13915 2392880 |160468| Mayur Prabhatbhai Lavdiya Guj.| Rajkot Bhaktinagar | 111.94 STATE B ANK OF |ND| A
_ _ AFA Validity UPtOVZ 28-Nov-2023 , 2374761|158303| Rasmin Jentibhai Bhimani Guj.| Rajkot Bhaktinagar | 19.95 Retail Assets Central Processing Centre, 2nd/3rd Floor, Kalpataru Building,
S Addfeﬁst amé Er,r:ﬁlihof tBhe “gu'dator f(\dth 30218Laxn;' Esngctls%‘éi-ﬁ Opp. Gajera School, 2406605 [162267| Arifkhan Ahmedkhan Pathan Guj.|Baroda  |BharuchKC | 25.96 Opp. Narmada Guest House, Opp. GERI, Compound, Subhanpura Cross Road,
as fegistered with fhe Soar Email: mukeshdayani ip@gmail.com 2410042 | 162636 Bateri Safik Hasan Ali Dada Guj|Baroda | BharuchKC | 259.14 Ellora Park, Vadodara-390023. Ph : 0265-2397046, 2397047 & 2397048
10.] Address and e-mail to be used for Add.: 302, Laxmi Enclave-1, Opp. Gajera School, 2101399 125661 Bharat Khanubhai Thakor Guj.|Baroda  |BharuchKC | 38.26 [SeeRule 8(1)] POSSESSION NOTICE  (for immovable property)
correspondence with the liquidator éataflga”?r leftit ‘,2;5004,' 24032301161778| Dhaval D Patel Guj.|Baroda | BharuchKC | 44.24 Whereas, The undersigned being the Authorised officer of State Bank of India (RACPC), 2ndi3rd Floor, Kalpataru
mail: cirp.hitkari mail.com " . -
11 Last date for submission of Claims 10,0212022 g 2147140131106 Salim Igbal Bagas Guj.[ Baroda BharuchKC | 92.64 Building, Opp. Narmada Guest House, Subhanpura Cross Road, Ellora Park, Vadodara-390023 under the
Notice is hereby given that the National Company Law Tribunal Ahmedabad Bench has ordered the 1837514 92557 | Vaghela Shaktisinh Guj.| Baroda BharuchKC | 154.78 Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest (Second) Ordinance Act, 2002
commencement of liquidation of the Hitkari Packaging Private Limited on 10/01/2023 (Order uploaded 2361751 (156671 Jethava Vishal Jayantibhai Guj.|Rajkot Bhavnagar | 104.54 (Ord. 3 of 2002) and in exercise of powers conferred under section 13(12) read with rule 9 of the Security Interest
onthewebsite of NCLT on 12/01/2023). 2333809153307 | Mithapara Dineshbhai Ramjibhai | Guj.| Rajkot Bh 24.22 i i i i i i
The stakeholders of Hitkari Packaging Private Limited are hereby called upon to subit their claims Ithapara "“es al 'amJ' al U! a! o avnagar (Enforcement) Rules, 2002 issued Demand N.otlce .under se.ct|0n1.3(2) of the said .Act calllng upon the .fol.lowmg
with proof on or before 10/02/2023, to the liquidator at the address mentioned againstitem No. 10. 2264335144978 | Prakashbhai Bhanubhai Chauhan | Guj.| Rajkot Bhavnagar | 20.50 Borrowers/Guarantors to repay the amount mentioned in the notice being the amount with further interest and incidental
The financial creditors shall submit their claims with proof by electronic means only. Allother creditors may 1813201 89828 | Shihora KalpeshbhaiBharatbhai | Guj.| Rajkot Bhavnagar 23.80 expenses etc..within 60 days from the date of receipt of the said notice.
subitthe claims with the procfin person, by post r by electroric means. 2233991141326 Piyush Pandya Guj.|Baroda  |BPCRd 21.82 The borrower/guarantor having failed to repay the amount, notice is hereby given to the borrower/Guarantor and the publicin
offalse or gproof ofclaims shall atiract penaltes. 2136238129799 Shailesh B Makwana Guj|Baroda  |BPCRd 13.08 i i i i in exerci
In case a stakeholder does not submit ts claims during the liquidation process, the claims submitted by h : . : general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on
such a stakeholder during the corporate insolvency resolution process under the Insolvency and 2041603 | 118203 | Vijaykumar Bhogilal Shah Guj.| Baroda BPCRd 80.40 them under section 13(4) of the said Ordinance Act read with rule 9 with the said Rules on. The borrower/guarantor in
Sﬁ;‘k{)‘ffe’;ggsg gg':j;ﬂgg‘ezobvfgecrysscetf’g?” Process for Corporate Persons) Regulations, 2016, 2354394|155841 Gani Latif Bava Guj.| Rajkot Gandhidham | 234.63 particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be
) Sd- 1890610 98933 | Chovatiya Parth Narshibhai Guj.| Surat Hirabaug 10.80 subject to the charge of the State Bank of India.
MUKESH RAMJIBHAI DAYANI n - " -
Date : 14.01.2023 Liquidator of Hitkari Packaging Private Limited 2090383 [124281| Kachhadiya Umesh Kanubhai Guj.| Surat Hirabaug 18.20 sr.|Borrower's/Guarantor's Demand Notice o Possession'
Place : Surat Registration No.: IBBI/IPA-002/IP-N01138/2021-2022/13915 2175170{134437| Vishal Khimijibhai Patel Guj.| Surat Hirabaug | 95.80 No|Name & Loan Alc No. Date & Amount(Rs.) Description of the Property Date & Type
. 1809199 89386 | Atul Kumar Guj.|Rajkot Morbi 9.66 A Immovable oroperies of the borrower 7
2417329 |163602( Boda Anjana Ashvinbhai Guj.| Rajkot Morbi 14.70 Mr. Priyansh Naineshbhai | Dt: 11/10/2022 & mortgager compr?sin% of land & buildings and
1757587 | 83630 | Imran Gulambhai Kholera Guj.|Rajkot Morbi 222.64 Chokshi & Rs. 30,86,561.22 |erections thereon (both present and future) situated
2307712|150240| Mahebubbhai T Sumara Guj.|Rajkot | Morbi 74.76 1.| Komalben N Chokshi +further Jat Flat No.105, 1st Floor, Shreenathji Residency, | 11.01.2022
) 2070427 [121874| Maheshbhai Lalajibhai Bhoraniya | Guj.| Rajkot | Morbi 34.14 Account No. '”te(;‘?“ Fger‘ioln \[;: drﬁ:rgwsaurb D\i/:td?/gggzéraRlslgLS'gggﬁ?esr?v:;tr' Symbolic
2407552 162369 Patel Vipulbhai Chaturbhai Guj.[Rajkot __|Morbi 50.10 40004327718 & and Incicenial | ot L Ares €579 Same Undi.ided Commmon
. o o : - . - oo - 40005288926 Expenses p -9 5g.mt,
National Medicinal Plants Board 2093241124656 Sanjaybhai Shantibhai Rachhadiya | Guj.| Rajkot Morbi 106.72 Plot & Land Area 36.52 Sq.mtr, R.S. No.224/1.
. . 2108434|126518| Sitarambhai Arvindbhai Gondaliya |Guj.| Rajkot Morbi 25.02 All that part and parcel of the property i.e. At Flat
Ministr Y of Aylll' Veda, 2380760 [159020| Mandip Singh Guj.|Baroda  |Nizampura | 13.04 Dt: 01/11/2022 8 |No.F-103, First Floor, Tower-F, Amardeep Heritage,
. 2070151121816 Mohammad Azhar Pathan Guj.|Baroda  |Nizampura | 126.84 Smt. Yogita Patel Rs. 23,42,048.00 \S/aé’aé'P“raé bvag.otdflr%- dReg',\S/l“a.“og District
Yoga, Unani, Siddha and 2360770156546 Mohammad Azhar Pathan Guj.|Baroda  |Nizampura | 36.78 5 | Account No. +uther | SO T Th Ne FFC,’“,{‘%IBa%’a(Jz'g%gi 11.01.2022
H th (AYUSH) 2408480 (162485 Mohammad Azhar Pathan Guj.|Baroda Nizampura 24.84 " 139825799030 & Intergst @hereon Area as per Rera 47.74 sq.mtr, Built Up Area 58.25 Symbolic
omocopatny 2173887134285 Zankhara Hamid Kadarbhai Guj.|Baroda  |Nizampura | 9.88 39831523052 ang incidental 1Sq mir, Undi- Co-Land Area 17.19 Sq.mtr, Undi-Co-
" & . 2233230141278 Zankhara Hamid Kadarbhai Guj.|Baroda  |Nizampura | 28.18 Xpenses g‘t()e1rf‘sa' '}A"t‘:d Area 6.32 Sq.mtr, Undi.co. Plot Area
1 Floor, Annexe Building, 2027507 | 116296 Shrimali Jignesh Prahaladbhai | Guj.| Ahmedabad| Palanpur 11.40 i
Indian Red Cross Society’ 2225446140338 Imranmiya Anvermiya Abbasi Guj.| Ahmedabad| Paldi 28.32 Date: 14.01.2023- Place: Vadodara Authorised Officer - State Bank of India
. 2297596 [149065| Ishwar Singh Kesar Singh Guj.| Ahmedabad| Paldi 15.12
New Delhl-llOOOI 2321934 (151929| Kheni Dharmesh Jagdishbhai Guj.| Surat Puna 31.78
15" CALL INVITING REQUEST FOR PROPOSAL FOR fgggggj 192237"7? gha:"‘l{bh;' Na"‘;_"ha":ahpa_“ya g“!- f!'f: gace”“’se 1?;;:
ondaliya Sagar Dineshbhai uj.| Rajko acecourse . -
COMPREHENSIVE THIRD PARTY MONITORING 2279236 |146802| Hirenkumar Dhirajlal Pipaliya Guj.| Rajkot Racecourse | 196.62 Gr\%?srtnmgfnlt:%f;:gf
OF ACTIVITIES UNDER THE CENTRAL SECTOR 2163267|132937| Mansiba Narendrasinh Rana Guj[Rajkot __|Racecourse | 45088 Debts Recovery Tribunal-I
SCHEME FOR CONSERVATION, DEVELOPMENT 2189529136125| Vasani Vipulbhai Guj.| Rajkot Racecourse | 49.74 oo 3rd Floor, Bhikhubhai Chambers, Near Kochrab Ashram, Paldi, Ahmedabad, Gujarat.
AND SUSTAINABLE MANAGEMENT OF 2188547 [135955| Zeel Manish Shah Guj.| Ahmedabad| Satellite 19.80 FORM NO.22 (Earlier 62) [Regulation 36 & 37 of DRT Regulations, 2015]
2057355 120226 Mri Mondal Gui.|Surat S I 9.79 [See Rule 52 (1) (2) of the Second Schedule to the Income Tax Act, 1961]
MEDICINAL ~ PLANTS”  IMPLEMENTED  BY arraa iogogal oo T T B READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL INSTITUTIONS ACT, 1993.
NATIONAL MEDICINAL PLANT BOARD (NMPB) e e Syt_ - . ) et ’Vh"l_ — E-AUCTION / SALE NOTICE
NMPB. Ministrv of AYUSH wishes 6 it 2 nationall adav Satisnkumar i u-| Baroda arshat : THROUGH REGD.AD/DASTI/AFFIXATION/BEAT OF DRUM/PUBLICATION.
5 1ms.ry O V\.HS €s to appoint a nationally :zgg:gg 1:2;3: zanchaIbAbh:ht(:elk Pareshbhai ng garo:a Iars:a:! iigg [RP/RC NO. | 283/2021 | OANo. | 375/2013]
oonamben Pati uj.| Baroda arshali . = : =
reputed organizations/ Marketing Research/other Research 1720916179609 | Saivad Saimanali Kaucarai o ) Baroda—Tarchai 05 Certificate Holder Bank | International Asset Reconstruction Company Pvt. Ltd
institutions/ consortia, etc., under Public Sector for alyad Saimanali Rausarali ul.| Baroda arshali - Vs
comprehensive third party monitoring of activities under the 2317285 (151353 Arjunbhai Balvantbhai Prajapati Guj.|Surat VarachhaRd | 50.92 Certifi Deb ‘ M/s SVS Tex-O-F b-P Ltd. & O
o P LS oo p g g ol . 1855990 94752 | Bhimjibhai Savjibhai Patel Guj.| Surat VarachhaRd | 91.62 |Certificate Debtors s SVS Tex-O-Feb Pvt. Ltd. & Ors
entral Sector Scheme for conservation, development an ; n ; o,
N ¢ medicinal olts” i P i 1781261) 86241 | Dineshkumar K Paliwal Guj.|Surat | VarachhaRd | 4532 C.D.No.1: M/s. SVS Tex-O-Feb Pvt Ltd., E 4247/48, Millenium Market, Ring Road, Surat - 395 002.
sustainable management of medicinal plants” implemented 2389570 {160089| Jigneshbhai Dineshbhai Makvana | Guj.| Surat VarachhaRd | 39.48 And also at : M/s. SVS Tex-O-Feb PvtLtd., 501, Trade Centre, Ring Road, Surat - 395 002.
by National Medicinal Plant Board (NMPB). 2023092 |115714| Mukeshbhai Maganbhai Akhaja Guj.|Surat VarachhaRd | 31.74 C.D.No.2: Shri Jagdishbhai Karamshibhai Bodra, Bunglow No. 37 & 38, Diamond Nagar, Opp. Miranagar,
. . . . s oy hhai : : Varachha Road, Surat 395 006.
2116642 (127494 N h Shantibhai K Guj.|Surat VarachhaRd | 38.90 '
The interested Bidders may submit their proposal within 03 2268435 125283 PaILnls 3 an Is ;lbananl Gu], surat Varachha Rd (14366 C.D.No.3: Shri Sangitaben Jagdishbhai Bodra, Bunglow No.37 & 38, Diamond Nagar, Opp. Miranagar,
(three) weeks of publication of this advertisement (in radeepkumar> Dubey u-| ourd arachha ! Varachha Road, Surat - 395 006.
inst the TOR and Evaluation Criteria to th 2319084151563 Rajubhai Chandubhai Patel Guj.| Surat VarachhaRd | 29.56 C.D.No.4: Smt. Vijayaben Ashokbhai Jagani, Bunglow No.B/32, Seema Row Houses, Ghod Dod Road,
newspapers) against the and Lvaiuation Lriteria to the 1662561 | 73172 | TimbadiyaRahul Himmatbhai Guj.| Surat VarachhaRd | 21.22 Surat-395006. . o N .
above mentioned address of NMPB, Mlnlstry ofAyush, New The auction of the above mentioned gold omaments would be held at gu?a?.%gsg(r)r:tt Sangitaben Rajeshbhai Vekaria, 3/D, Ashwini Apartment, Near Anmol Tower, Sumul Dairy Road,
Delhi. Interested Bidders can download the TOR and g,l(;:‘CE : RESPE%'I{I\QEbBliANCH ?SETEES (?A;I;E :'23.?1.28?2; TIME :f10|.30 A"t\: C.D.No.6: ShriRajeshkumar Arjanbhai Vekria, 3/D, Ashwini Apartment, Near Anmol Tower, Sumul Dairy Road,
Evaluation Criteria issued by the NMPB, Ministry of Ayush ldders are requested (o submit a copy Of their Fholo - identity, signature & address proot along wi Surat-395004.
at WWW. nmpb nic.in. for mzre informati’on ForrzH quies }'gzgr\?gg It?fal r[g;tvtzr::lcaar:gg t;%g\fé:?;a\;v(litgtg\/l(t)ir;%ct(:fn;u’)c?igfg;igr:\zeolqh?zu(jc?i)ér?rlvﬁﬁgﬂ?gh:/—:itgzqg C.D.No.7: M/s. Raj Amezement Gujarat Pvt. Ltd., 501, Trade Centre, Ring Road, Surat - 395 002.
: R ) Y4 . bidders. The cost of the auction process will be debited to the customer account. Bank reserves the C.D.No.8:M/s. Raj. International FTVt' Ltd., 501, Trade Centre, Ring Rolad, Surat- 395 002.
please contact Under Secretary to Government of India, right to recover the balance amount from the customer if the bid amountis insufficient to meet the payoff C.D.No.9: M/s. Raj Infraspace Gujarat Pvt. Ltd., 501, Trade Centre, Ring Road, Surat - 395 002.
i . _ amount of the account. For any further details regarding the terms & conditions of the auction, you are The aforesaid CDs No. 1 to 9 have failed to pay the outstanding dues of Rs.19,71,29,516.99 (Rupees Nineteen
NMPB, Ministry of Ayush. Tel: 011-23721821 required to contact the below mentioned person’s. ) ) . Crore Seventy One Lakhs Twenty Nine Thousand Five Hundred Sixteen and Ninety Nine Paise only) as on
Authorised Officer, Kotak Mahindra Bank Ltd. . .o . . .
davp17203/12/0003/2223 CEO, NMPB Date : 14.01.2023 Place : Gujarat Phone : 7575869892 26.09.2013 including interest in terms of judgment and decree dated 31.07.2021 passed in 0.A.N0.375/2013 as
— : : per my order dated 09.01.2023 the under mentioned property (s) will be sold by public e-auction in the
aforementioned matter. The auction sale will be held through “online e-auction”. https://drt.auctiontiger.net.
Description of the property
C q - i i Lot No 1) All that Piece or Parcel of western side bungalow No.421 admeasuring about 435.12 Sq.mtrs of City Survey
W,g,;f U Union Bg,',?d‘,g Unlon Bank Bh_avan’ Ra.cecou.rse ng Road’ E - AUCTION No. Nodh No0.1931 admeasuring about 871.25 Sq.mtrs at Narmad nagar, Situated on the land bearing No.
R o Reg|ona| 0ff|ce Rajkot SALE NOTICE Rev. S.N0.52/2 TP Scheme no.FP No.421 Part Situated at Athwalines Area, Athwa, Surat, Gujarat.
N T . . . - Reserve Price (Rounded off) Rs.387.00 Lacs
andma RS E Mail: smerldrorajkot@unionbankofindia.bank (For sale of Movable Properties) EMD 10% or (Rounded off) Rs.38.70 Lacs
E Auction Sale Notice for Sale of Movable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 read with 2‘5‘5 Ag, it 9555 féé’ ;gqngn?jl:ﬂ? ttr?et;/%;?%qlgg' ey priory of payment will be decidect n terms of Section 31-8 of e
provision to Rule 6(2) or 8(6) of Security Interest (Enforcement) Rules, 2002. EMD shall be deposited by through RTGS/NEFT in the account as per details as under :
Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s, that the below described Movable property mortgaged / charged to Union Bank Of India (secured creditor), Beneficiary Bank Name | HDFC Bank Limited
possession of which has been taken by the Authorized Officers of Union Bank of India, will be sold on “AS IS WHERE IS”, “ AS IS WHAT IS”, and “WHATEVER THERE IS” basis , for recovery of respective Beneficiary Bank Address| Maneckji Wadia Bldg, Ground Floor, Nanik Motwani Marg, Fort, Mumabi—400023
dues mentioned hereunder against the secured assets mortgaged/charged to Union Bank of India, from respective borrower(s) and guarantor(s). The reserve price and earnest money deposit is shown Beneficiary Account No. | 00600110000999
there against each secured asset. The sale will be done by the undersigned through e-auction platform provided here under: IFSC Code HDFC0000060
Date and time of Auction : 31.01.2023 from 11.00 AM to 1.00 PM 1)Thebid increase amount will be Rs. 1,00,000/-for Singlelot. . .
. . . 2) Prospective bidders may avail online training from service provider M/s E-Procurement Technologies Ltd .
Date and time of Inspection : 24.01.2023 from 11.00 AM to 4.00 PM (Tel Helpline N0.9265562821 - 079 61200594/598/568/587/538 and Mr.Ram Sharna (Mobile No.09978591888),
s N fth Reserve Price/ Helpline E-mail ID : support@auctiontiger.net and for any property related queries may contact Mr.Siddharth Shah,
r. ame of the Description of the properties Total dues Possession | EMDI Bid increase (Mob No0.09930275527).
No. Borrower/Guarantor and Branch amount in Rs 3) Prospective bidders are advised to visit website https://www.drt.auctiontiger.net for detailed terms & conditions and
- — - - procedure of sale before submitting their bids.
1 |Borrower: . » Plant and Machinery used for Cotton Ginning and Pressing M/s. [Rs.13,44,71,187.52| Physical Rs. 66,00,000 4) The prospective bidders are advised to adhere payment schedule of 25% (minus EMD) immediately after fall of
Mis Lakshmi Cotfab Private Limited Lakshmi Cotfab Private Limited at Survey No. 15 and 16, Opp. Paddhari | as of 30.09.2019 Rs. 6,60,000 hammer/close of auction and 75% within 15 days from the date of auction and if 15th day is Sunday or other Holiday, then
Rajkot SME Branch Toll Gate, Near Grayman Wood Panels LLP, Rajkot Jamnagar Highway, | with further interest, Rs. 10,000 onimmediate next first bank working day. No request for extension will be entertained.
Contact: Mr. Aditya Kumar, Contact No. 77830 00167 Village : Vanpari, Taluka : Paddhari, Dist. : Rajkot cost and expense. 5) The properties are being put to sale on "as is where is", "as is what is" and "as is whatever" basis and prospective
— - - - - - — buyers are advised to carry out due diligence properly.
Terms and conditions of the E - Auction as under : 1. Details of Encumbrances over the property as known to the Bank : Not Known. 2. Interested bidder are requested to register their detail with 6) Schedule of auction is as under :-
service provider https://lwww.mstcecommerce.com / auctionhome/ibapilindex.jsp by submission /verification of KYC documents and transfer of EMD in WALLET must be completed well in SCHEDULE OF AUCTION
advance at least two days before auction date. 3. Authorized Officer/ Bank / E-Auction Service Provider will not be liable for any delay/failure for verification of KYC documents/failure to transfer EMD in 1_| Inspection of Property 04.02.2023 Between 11.00 am to 02.00 pm
Wallet. 4. EMD to be deposited in Global EMD Wallet through NEFT/RTGS / Transfer (after generation of Challan from https://mstcecommerce.com/ auctionhome fibapi/index.jsp,5. For downloading 2 | Last date for receiving bids along with earnest
further details, process compliance and terms-conditions, please visit (a), (b) Website address of service provider_ https:/www.mstcecommerce.com/auctionhome/ibapilindex.jsp, money and uploading documents including 15.02.2023 Upto 05.00 pm
https://www.ibapi.in, https://lwww.unionbankofindia.co.in where “Guidelines are available with educational video. 6. For further details contact Union Bank of India, Regional Office, Rajkot, proof of payment made -
Mr. M. R. Jadeja (98252 89952) 7.The terms and condition of sale shall be strictly as per provision of the security interest Rules (Enforcement) Act 2002 3 | e-auction 17.02.2023 Between 12.00 pm to 01.30 pm (with auto
e . . extension clause of 03 minutes, till E-Auction ends)
SALE NOTICE TO BORROWERS/ GUARANTOR Sd/-
This may also be treated as 15 days sale notice u/r 6(2) or 8(6) / Rule 9(1)of Security Interest (Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the said loan about the holding of Debf{:&‘;‘éﬁ%gﬁﬁﬁ)’u}:gl a
Date : 14.01.2023, Place : Rajkot E-Auction Sale on the above mentioned date. Authorised Officer, Union Bank of India Ahmedabad ’

.. . Vadodara
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JHAVERI CREDITS AND CAPITAL LTD.
CIN-L659106J1993PLCO20371 + Regd. Office - 301 Payal Towers-Il, Sayajigunj, Vadodara-390020

Extract of Statement of Unaudited Financial Results for the Quarter and Nine Months ended on 31

st December, 2022 (Rs. in Lacs except EPS)

rter En Nine Months En Yf/ar Enged
i 31/12/2022 | 30/09/2022 | 31/12/2021 | 31/12/2022 | 31/12/2021 | 31/03/2022
Particulars Unaudited | Unaudited | Unaudited | Audited | Unaudited | Audited
Total Income from Operations 1713 13.32 50.80 37.59 82.29 958.77
RetLivi{Tass) loniheinetiod 130 | (105 | 3692 | (1033 | 1091 | 3335
ey (Lesal e “‘e oendt 130 | (105 | 3692 | (1033 | 1991 | 3335
Total Comprehenswe Income for the period | 1.30 (1.05) 36.92 (10.33) 19.91 33.35
Equity Share capital 646.33 | 646.33 | 646.33 | 646.33 | 646.33 | 646.33
Earnings per share (of Rs. 10/- each) 0.42
(for continuing and discontinued operations)-Basic & Diluted - - -

website i.e. https://www.bseindia.com and on Company's Website “www.jhavericommodity.com”

Date: 12.01.2023
Place: Vadodara

Kamlesh J. J

Note: The above is an extract of the detailed format of Unaudited Financial Results filed with the stock exchange under Regulatlon 33 of the SEBI
(LODR), Regulations, 2015. The full format of the Quarter and half year ended unaudited Financial Results are available on the stock exchange

For Jhaveri Credits and Capital Ltd.
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RETRO GREEN REVOLUTION LIMITED
(CIN: L01130GJ1990PLC014435)
Regd. office: C/231, 2nd Floor, 'Siddharth Excellence’, Opp. D-Mart,
Vasna Main Road, Vadodara - 390 015
E-mail ID: retrogreenrevolution@gmail.com, Website: www.retrogreen.in
Notice of Extraordinary General Meeting of Retro Green Revolution Limited
Notice is hereby given that an Extraordinary General Meeting (“EGM”) of the
Company would be held on Monday, February 06, 2023 at 11:30 A.M. at C/231,
2nd Floor, 'Siddharth Excellence’, Opp. D-Mart, Vasna Main Road, Vadodara - 390
015, Gujarat. The dispatch of Notice for the EGM of the Company has been
completed on January 13, 2023 by (a) email to the Members whose email
addresses are registered with the Company/Depository Participant and (b)
physical copies have been sent by permitted mode to Members who have not
registered their email addresses as mentioned above. Notice of the EGM is
available on the website of the Company www.retrogreen.in and on the website of
Central Depository Services Limited (“CDSL”) www.evotingindia.com
Pursuant to Section 108 of the Companies Act, 2013, Rule 20 of the Companies
(Management and Administration) Rules, 2014, Regulation 44 of SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015 and the Secretarial
Standards of General Meetings (“SS-2”) issued by The Institute of the Company
Secretaries of India, the Company is providing the e-voting facility to all its
Members to cast their vote on all the resolutions set forth in the Notice of the EGM
and the said Members may transact such business contained in the said Notice
through voting by electronic means. Only a person holding shares either in
physical or in dematerialised form as on Wednesday, 01st February, 2023, the
‘cut-off date’ are being provided with the facility to cast their vote electronically
through the e-voting services provided by CDSL (“remote e-voting”) or through
electronic ballot at the EGM, on the resolution set forth in the Notice.
The remote e-voting period commences on Friday, February 03, 2023 (9:00 a.m.
IST) and ends on Sunday, February 05, 2023 (5:00 p.m. IST). During this period,
Members may cast their vote electronically. The e-voting module shall be disabled
by CDSL at 5:00 p.m. on Sunday, February 05, 2023 and Members will not be
allowed to vote through remote e-voting thereafter. The facility for voting through
electronic ballot would be made available at the Meeting and the Members
attending the Meeting who have not already cast their vote by remote e-voting
would be able to exercise their right to vote at the Meeting through electronic
ballot. The Members who have cast their vote by remote e-voting may participate
in the EGM but shall not be allowed to vote again at the EGM. Once the vote on a
resolution is cast by a Member, it cannot be subsequently changed or voted again.
Any person, who acquires shares of the Company and becomes a Member of
the Company after dispatch of the Notice and holding shares as on cut-off date,
may obtain login ID & password for e-voting by sending a request at
helpdesk.evoting@cdslindia.com., and then cast their vote accordingly. For
further details, please refer to the notes given in the EGM Notice.
In case you have any queries or issues regarding e-voting, you may refer the
Frequently Asked Questions (“FAQs”) and e-voting manual available at
www.evotingindia.com under help section or write an email to
helpdesk.evoting@cdslindia.com.
For Retro Green Revolution Limited
Mr. Nimesh B. Shah

Date: 14.01.2023 Director

haveri, Whole Iim-e Director (DIN:00266242)

Place: Vadodara DIN: 07600822
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